INVITATION FOR EXPRESS!
ACUTE RETAIL INFRA

ON OF INTEREST FOR
RIVATE LIMITED

OPERATING IN MACHINERY AND EQUIPMENT RETAILERS AND DISTRIBUTORS AT SHOP NO. 27,

01st FLOOR, KRISHA ARCADE, YASHWANT SHRUSTI, KHAIRA, BOISAR TAL. &

DIST. PALGHAR, BOISAR PALGHAR - 401501 MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor ACUTE RETAIL INFRA PRIVATE LIMITED
along with PAN & CIN/LLP No. PAN - AAFCA1070Q
CIN - U70100MH2005PTC151972
2. | Address of the registered office Shop No. 27, 01st Floor, Krisha Arcade,
Yashwant Shrusti, Khaira, Boisar Tal. & Dist.
Palghar, Boisar Palghar - 401501 Maharashtra
3. | URL of website NA
4. | Details of place where majority of Durgapur, Kolkata (Currently not in the custody
fixed assets are located of the Resolution Professional)
5. | Installed capacity of main products/ | NIL
services
6. | Quantity and value of main products/ | NIL
services sold in last financial year
7. | Number of employees/ workmen 0]
8. | Further details including last Financials available for 31.03.2024 -
available financial statements cirp.acute@gmail.com
(with schedules) of two years, lists List of Creditors - https://ibbi.gov.in/en/claim/
of creditors are available at URL: front-claim-details/19076
9. | Eligibility for resolution applicants For Detailed EOI and Eligibility Criteria,
under section 25(2)(h) of the Code please contact on:
is available at URL: cirp.acute@gmail.com
10.| Last date for receipt of expression 17.03.2025
of interest
11. | Date of issue of provisional list of 27.03.2025
prospective resolution applicants (Subject to extension from 24.03.2025)
12.| Last date for submission of 01.04.2025
objections to provisional list (Subject to extension from 24.03.2025)
13.| Date of issue of final list of 11.04.2025
prospective resolution applicants (Subject to extension from 24.03.2025)
14. | Date of issue of information 16.04.2025
memorandum, evaluation matrix (Subject to extension from 24.03.2025)
and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of 16.05.2025
resolution plans (Subject to extension from 24.03.2025)
16.| Process email id to submit cirp.acute@gmail.com
Expression of Interest
17. | Details of the corporate debtor’'s No Details Available

registration status as MSME

Date : 02" March 2025
Place: Mumbai Suburban

SD/-
MR. RAMESH M. SHETTY
IBBI/IPA-001/IP-P01444,/2018-2019/12226
Resolution Professional

For Acute Retail Infra Private Limited

304, Yamuna Apt, Green View Complex, Nancy Colony,
Borivali East, Mumbai City, Maharashtra - 400066.
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PM CALLS FORACHIEVING SELF-SUFFICIENCY IN PULSES

Implement budgetary proposals fast
for agri and rural development: Modi

SANDIP DAS
New Delhi, March 1

PRIME MINISTER NAREN-
DRA Modi on Saturday called
for an expeditious imple-
mentation of the budgetary
proposals foragriculture and
rural development, while
stressing on the need to
achieve self-sufficiency in
pulses output.

Modi said that the gov-
ernment is working towards
two big goals simultaneously
— the development of the
agriculture sector and the
prosperity of villages.

For harnessing the poten-
tial of the agriculture sector,
he said that the Budget has
announced the PM Dhan
Dhanya Krishi Yojana, focus-
ing on the development of
the 100 least productive
agricultural districts.

“Efforts in recent years
have increased the country's
pulses production,’ Modi said
at a post-Budget webinar on
‘agriculture and rural pros-
perity’,adding that, however,
20% of domestic consump-
tion still relies on imports,
necessitating an increase in
pulses production.

For boosting pulses out-
put, it is essential to main-
tain the supply of advanced
seeds and promote hybrid

NARENDRA MODI,
PRIME MINISTER

While India has achieved

self-sufficiency in

chickpeas and moong,

there is a need to
accelerate the

production of pigeon
peas (tur), black gram,
and lentils (masoor)

varieties, while focusing on
addressing challenges such
as climate change, market
uncertainty, and price fluc-
tuations, the PM said.

“While India has achieved
self-sufficiencyin chickpeas
and moong,thereisaneed to
accelerate the production of
pigeon peas (tur),black gram
(urad), and lentils (masoor),”
Modi said.

India imports 15-20% of
its annual pulses consump-
tion of around 30 million
tonne (MT); especially tur,
urad and masoor from coun-
tries,including Canada,Aus-
tralia, Tanzania, Mozam-
bique, Malawi and Myanmar.

In 2024, pulses imports
had doubled to 6.63 MT
from 3.3 MT in the previous

year. Currently, the area
under pulses and oilseeds is
only a fraction of the coun-
try’s top crop area, and their
cultivation is confined to
just 55 districts.

Modi also acknowledged
the impact of the PM-Kisan
Samman Nidhi, which was
launched six years ago, on
the rural economy and
stated that nearly ¥3.75 lakh
crore has been directly trans-
ferred to the bank accounts
of 110 million farmers.

"Today, agricultural pro-
ductionisat record levels.In
the past 10 years, production
has increased from 265 MT
to over 330 MT," Modi stated,
noting that horticulture pro-
duction has exceeded 350
MT.

For boosting pulses output,
it is essential to maintain
the supply of advanced
seeds and promote hybrid
varieties, while focusing on
addressing challenges such
as climate change, market
uncertainty, and price
fluctuations, the PM said

Addressing the webinar,
agriculture minister Shivraj
Singh Chouhan said the gov-
ernment’s focus would be on
six key factors: increasing
productivity, lowering the
cost of production for farm-
ers, ensuring remunerative
prices, expanding crop
insurance, diversification of
agriculture and the promo-
tion of natural farming.

“We need to ensure better
remunerative prices for
farmers which would expand
pulses area in the country,”
Chouhan said.

The government has
announced 100% buy back
of three varieties of pulses
(tur, urad and masoor) at
Minimum Support Price
(MSP) from pre-registered
farmers.

Chouhan also called for
addressing the regional
imbalance in agricultural
credit flows so that benefits

of Kisan Credit Cards (KCCs)
are available to farmers
across the country. “We also
have to address an average
lower credit offtake of less
than X2 lakh annually per
KCC,” he said.

The agri-credit disburse-
ment by commercial banks
and regional rural banks in
current fiscal is projected to
crossarecord X28 lakh crore
due to rise in the formalisa-
tion of rural credit structure,
Shaji KV, chairman, Nabard,
had stated earlier this year.

The union budget (2025-
26) has increased the loan
limit to I5 lakh from the
existing ¥3 lakh for KCCs
holders.According to the eco-
nomicsurvey(2024-25),as of
March 2024, there were 7.75
crore  operational KCC
accountswith a totalloan out-
standing of ¥9.81 lakh crore.

The budget for the next
fiscal also has key measures
like the launch of the Prime
Minister =~ Dhan-Dhaanya
Krishi Yojana (DDKY) aimed
at boosting agriculture in
100 odd aspirational or
backward districts, achiev-
ing self-sufficiency in pulses
in mission mode in the next
sixyears and rural prosperity
and resilience programmes
for generating employment
with states.
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is the only tagwe

will give to Al, says Goyal

URVI MALVANIA
Mumbai, March 1

UNION COMMERCE AND
industry minister Piyush
Goyal on Saturday indicated
that artificial intelligence
may not get industry status
anytime soon.

“In today's tech world, it
just doesn't matter what tag
you give it, what matters is
our ability to engage and
compete with the best in the
world,” Goyal said at the
Mumbai Tech Week.

He added that the only tag
that the Al sector needs is suc-
cess, and expressed confi-
dence on India’s Al ecosys-
tem. “On the contrary, if you
give an industry tag, you will
call the inspectors to your
house. What is the use?”
he quipped.

Advocating for the Al sec-
tor to be solution-oriented,
Goyal said it should take
lessons from the IT services
industry which rewrote the
back-end calendarcodeat the
turn of the millennium, thus

Google making digital
agri stack for India by
using satellite data

Global tech giant Google is
building a digital agri-stack
using satellite imagery and
has started with a base layer
that will help identify farm
boundaries, a senior official
said on Saturday.

Dataandanalysisof thisbase
layer of the stack can be used in

Commerce minister Piyush
Goyal said Al industry
should take lessons from
the IT services industry

a slew of applications like bet-
tering the subsidy payments,
farm insurance or farm loans,
Manish Gupta,a seniordirector

at Google DeepMind said.

"..we have built the first such
model that using satellite
imageryanalysiscannowstartto
identify field boundaries based
onusage patternstart toidentify
what crops are being grown and
so on,"' Gupta said, speaking at
the Mumbai Tech Week here.

The model has taken inspi-
ration from UIDAI's Aadhar,
ascribing a unique ID to each
farmandisintended toactasa
base layer of the "digital agri
stack',he said. (with PTIinputs)

tions that would disrupt com-
puter systems and networks.
To solve this, Indian IT com-
panies like Infosys and Wipro
rewrote the code.

“After that,the software or
the IT industry never looked
back. But one of the defining
features was they kept the
government at bay. IT indus-
try never comes to the gov-
ernment. We have to call
them.They never ask for any-
thing,” Goyal said.

solving the Y2K conun- _

drum.

Until 1999, many com-
puter programmes used
only two digits to represent
the year (such as "99" for
1999). At the turn of the
21st century, computers
would misinterpret "00" as
the year 1900 which would
have caused miscalcula-

WORKING ON A tight Goya] tovisit US for trade talks line of autumn or
deadline for the India-US

fall of this year to

Just-in-time release of

funds saved 326,000 cr

trade agreement, commerce and
industryminister Piyush Goyalwill
beinWashington from Mondayfor
aweek for initial talks with the US
Trade Representative (USTR) who
isexpected tobe swornin soon.

day confirmed Jamieson Greer
as USTR. As soon as the leader-
ship of the department that
oversees negotiations with
other countries is in place, the
Indian team is off to the US as

conclude a multi sector BTA.
The first meeting of trade
ministers, post the announce-
ment of the BTA, will seek to get
clarity on the scope of the BTA
and thereciprocal tariffs that the

i asft .18 ddm oY favafaenay, s
Rani Lakshmi Bai Central Agricultural University, Jhansi

el 1, Ugd 29 # T, #ATH-284003 (S wSW)
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ADMISSION ON VACANT SEATS IN POSTGRADUATE PROGRAMMES

Applications are. invited for admission o various Posigraduate
programmes in velennary disciplines against vacant seatls from applicants
who have appaared in ICAR 29th AIEEA (PG)-2024 and intarasted to take
admission. Kindly see univaersity weabsite www.ribcau.ac.in for more
details. The registration will start from 02.03.2025, 10.00 AM onwards to
10.03.2025 11 11.58 PM. NT3 / University Fellowship will not be provided
tothe admitted students.

in interest cost, says FM

FE BUREAU
New Delhi, March 1

THE JUST-IN-TIME RELEASE
of funds implemented by the
government through the
Treasury Single Account Sys-
tem (TSA) for autonomous
bodies and the Single Nodal
Agencies (SNAs) model for
states have saved the Centre
nearly 26,000 crore ininter-
est costs since FY18 as bor-
rowings were linked to the
actual requirements, finance
minister Nirmala Sitharaman
said atan event on Saturday.

Speaking at the same
event, 16th Finance Com-
mission chairman Arvind
Panagariya said that, based
on the past performance of
the economy in US dollar
terms, India will be able to
become a developed nation
by 2047.

With theimplementationof
the Central NodalAgency(CNA)
for central sector schemes, SNA
for centrally-sponsored
schemes and TSA for
autonomousbodies,the Centre
is now able to track funds flow
till the end-user. With all these
payment systems linked to the
overarching Public Financial
Management System (PFMS),
the Centre analyses the real-
timefundsavailableinschemes
and next installment can’t be
booked until the previous

Maruti crosses
output level of

SRNRMALA SITHARAMAN,
SFINANCE MINISTER

The TSA, a system in autonomous
bodies, has alone saved over 315,000 cr
in interest costs since 2017-18

releaseshavebeen used.

Lower floating of funds
helps the Centre calibrate
borrowings and save on
interest costs.

“The TSA, a system in
autonomous bodies, has alone
saved morethan 315,000 crore
ininterestcostssince2017-18.
Thishasbeendonewithoutany
additional burden on the tax-
payers. SNA has saved more
than 11,000 croresince 2021-
22 Sitharaman said,appreciat-
ingthe efforts of officerson the
49th Civil Accounts Day cele-
brations here.

Unspent balance parked
in more than 1.5 million
bank accounts of imple-
menting agencies across
India was consolidated into
4,500 bank accounts of
SNAs, bringing greater
transparency.

“Tust-in-Time' fund

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ACUTE RETAIL INFRA PRIVATE LIMITED
OPFERATING [N MACHINERY AND EQUIPMENT RETAILERS AND DISTRIBUTORS AT

This has been done without any
additional burden on the taxpayers.
SNA has saved more than

11,000 crore since 2021-22

releases have helped us to
ensure that we don't borrow
more than what we need. It
hasalsogivenusanadvantage
in making sure to lessen the
burden on future genera-
tions,” she said.

Addressing the civil
accounts officers, Panagariya
said India's high economic
growth trajectory since
2003-04 saw the country
growing on an average 7.8%
till 2023-24 at constant dol-
lar terms and 10.1% at cur-
rent dollar terms.

At this pace, he said Indiais
well poised to become a devel-
oped nation by 2047-48 with
its per capita income by meet-
ingtheWorld BanKk’s criteria.A
high-income economy is
defined by the World Bankasa
country with a gross national
income per capita of $14,005
ormorein2023.

SHOPND. 27, 01st FLDOR, KRESHA ARCADE, YASHWANT SHRUSTI, EHAIRA, BOISAR TAL, &
ST, PALGHAR, BOISAR PALGHAR - 40154F] MAHARASHTRA

2 mn vehicles

{Undar sub-regulation | 1) of regulation 36A of the insclvency and Bankruptey Beard of Indla

{Imsnlvemcy Reselution Process for Corporate Persoms) Regulations, 2016)

in 11 months

NITIN KUMAR
New Delhi, March 1

MARUTI SUZUKI INDIA
(MSIL) on Saturday| |
announced it has manu-
factured 2 million carsin
the first 11 months of || &
this financial year for the
first time ever. i
Last year, India’s
largest carmaker had
produced 1.948 million | || &
vehicles.
“This year we have |[id
beenableto cross 2 million
in total sales within 11
months. In the domestic | ||
market,weare seeinggood | |13
sales for our SUVs which
was seen in the month of
Februaryaswell.

“In February,our SUVs, | || -

especially Brezzaand Fronx,
continued to see strong| ||**
demand,with Fronxachiev- | ||z
ingitshighest-evermonthly
sales of over 21,000 units.
Our CNG vehicles main-
tained their demand
momentum with a 37%
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MA. RAMESH M. SHETTY

Resolution Professional
For Bcute Retail Infra Private Limited

UShasinmind. FE BUREAU HAdiHd / Registrar

The US Senate on Wednes-  both countries have set a dead-

O SBlLife

Apne liye. Apno ke liye.

SBI LIFE INSURANCE COMPANY LIMITED
IRDAI Regn. No.111. CIN: L99999MH2000PLC129113
Registered Office: “Natraj”, M.V. Road & Western Express Highway Junction, Andheri (East), Mumbai - 400 069
Tel: 022-6191 0000 Website: www.sbilife.co.in Email: investor@sbilife.co.in

POSTAL BALLOT NOTICE AND E-VOTING INFORMATION

Members of SBI Life Insurance Company Limited (“the Company”) are hereby informed that, the Company has, on March 01, 2025, sent the Postal Ballot Notice
(“Notice”) dated February 28, 2025, by e-mail, to all Members whose name appeared in the Register of Members/List of Beneficial Owners, received from National
Securities Depository Limited (“NSDL”) and Central Depository Services (India) Limited (“CDSL”), as on Friday, February 21, 2025 (“Eligible Members”) and whose
e-mail IDs were available with the Company.

A copy of the Notice is also available on the website of the Company (www.sbilife.co.in), the relevant section of the website of the Stock Exchanges on which the Equity
Shares of the Company are listed i.e. BSE Limited (www.bseindia.com) and National Stock Exchange of India Limited (www.nseindia.com) and the website of the remote
e-voting service providing agency to the Company viz. KFintech (https:/evoting.kfintech.com). Members who do not receive the Notice may download the same from
the above-mentioned websites.

The Company is providing facility for voting remotely, only by electronic means (“e-voting”), to its Eligible Members, for seeking their approval on the resolutions
specified in the Notice, in accordance with Section 108 and 110 and other applicable provisions of the Companies Act, 2013 (“Act”) (including any statutory
modification(s) or re-enactment(s) thereof for the time being in force) read with Rule 20 and 22 of the Companies (Management and Administration) Rules, 2014
(“Rules”) (including any statutory modification(s) or re-enactment(s) thereof for the time being in force), General Circular Nos. 14/2020 dated April 8, 2020, 17/2020
dated April 13,2020, 22/2020 dated June 15,2020, 33/2020 dated September 28, 2020, 39/2020 dated December 31, 2020, 10/2021 dated June 23,2021, 20/2021
dated December 8, 2021, 03/2022 dated May 5, 2022, 11/2022 dated December 28, 2022, 09/2023 dated September 25, 2023 and 09/2024 dated September 19,
2024 issued by the Ministry of Corporate Affairs, Government of India (“MCA Circulars”), Regulation 44 of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015 (“SEBI Listing Regulations”), Secretarial Standard on General Meetings (“SS-2”) and any other applicable
law, rules, guidelines and regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force), to seek your approval on following
items of special business:

Sr. No.

(1 Special Resolution
(i) Ordinary Resolution
(iii) | Ordinary Resolution

Type of Resolution Description of Resolution

Approval for appointment of Mr. Venugopal Bhaskaran Nayar (DIN: 02638597), as an Independent Director of the Company
Approval for entering into Material Related Party Transactions for purchase and / or sale of investments
Approval for entering into Material Related Party Transactions with State Bank of India

In terms of the MCA Circulars, physical copies of the Notice, along with postal ballot forms and pre-paid business envelope, have not been sent to any Member.
Accordingly, the communication of the assent or dissent of the Members eligible to vote, is restricted only to e-voting i.e. by casting their votes electronically instead of
submitting postal ballot forms.

Members holding Equity Shares of the Company as on Friday, February 21, 2025 (the “Cut-off Date”), shall only be entitled to vote through e-voting process in relation
to the Resolutions specified in the Notice. A person who becomes a Member after the Cut-off Date should treat the Notice for information purpose only.

Members may send a request to einward.ris@kfintech.com for procuring user ID and password for e-voting. Members are required to update their mobile number and
email ID correctly in their demat account in order to access e-voting facility.

After successful submission of the e-mail ID, the Company or KFintech will share an electronic copy of the Notice within 48 hours of receiving details of e-mail ID.

The manner of voting by (i) individual shareholders holding Equity Shares of the Company in demat mode, (ii) shareholders other than individuals holding Equity Shares
of the Company in demat mode and (iii) shareholders who have not registered their e-mail address, is explained in the Notes to the Notice. The manner in which persons
who have acquired shares and become members of the Company after the dispatch of notice may obtain the login ID and password and persons who have forgotten
their User ID and Password, can obtain / generate the same, has also been provided in the Notice.

The e-voting period will commence on Sunday, March 02, 2025 (9:00 a.m. IST) and end on Monday, March 31, 2025 (5:00 p.m. IST). During this period, Eligible
Members of the Company may cast their votes electronically. The e-voting will not be allowed beyond the aforesaid date and time and the e-voting module shall be
forthwith disabled by KFintech upon expiry of the aforesaid period.

Contact details in case of any technical issue on NSDL Website Contact details in case of any technical issue on CDSL Website

Members facing any technical issue during login can contact CDSL helpdesk by
sending a request at helpdesk.evoting@cdslindia.com or call .: 1800 22 55 33

Members facing any technical issue during login can contact NSDL helpdesk by
sending a request at evoting@nsdl.co.in or call at toll free no.: 022 - 48867000

The Board of Directors of the Company has appointed Ms. Ashwini Inamdar (Membership No. F9409), Partner and failing her, Ms. Alifya Sapatwala (Membership No.
A24091), Partner who will represent M/s. Mehta and Mehta, Company Secretaries, as the Scrutinizer for conducting the Postal Ballot only through the e-voting
process, in a fair and transparent manner.

After completion of scrutiny of the votes cast, the Scrutinizer will submit their Report to the Chairman of the Company or a person authorised by him. The results of the
e-voting will be announced by the Chairman of the Company or a person authorised by him, on or before Wednesday, April 02, 2025 on the website of the Company
(www.sbilife.co.in) and KFintech (https:/evoting.kfintech.com) and also displayed at the Registered Office of the Company. The same will also be simultaneously
forwarded to the Stock Exchanges where the Equity Shares of the Company are listed, for placing the same on their websites i.e. BSE Limited (www.bseindia.com) and
National Stock Exchange of India Limited (www.nseindia.com). The resolution, if approved, will be taken as having been duly passed on the last date specified for
e-voting i.e. Monday, March 31, 2025.

In case of any queries, members may refer the Frequently Asked Questions (FAQs) for shareholders and e-voting User Manual for shareholders available at
the “Download” section of KFintech’s website: https:/evoting.kfintech.com/public/Faqg.aspx or contact KFintech as per the details given Ms. Rajitha Cholleti,
Vice President, KFin Technologies Limited (unit : SBI Life Insurance Company Limited), Selenium Tower B, Plot 31-32, Gachibowli, Financial District,
Nanakramguda, Hyderabad - 500 032, Toll-free Nos.: 1800-309-4001 or E-mail: einward.ris@kfintech.com

For SBI LIFE INSURANCE COMPANY LIMITED

Sd/-

Girish Manik

Place: Mumbai ACS 26391
Date: March 02, 2025 Company Secretary

growth rate for the month.

financialexp.epaptrin Kolkata
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DISCLAIMER

The Free Press Journal does not vouch
for the authenticity or veracity of the
claims made in any advertisement
published in this newspaper. Readers
are advised to make their own inquiries
or seek expert advice before acting on
such advertisements.

The printer, publisher, editor and the
proprietors of the Free Press Journal
Group of newspapers cannot be held
liable in any civil or criminal court of
law or tribunal within India or abroad
for any alleged misleading or
defamatory content or claim
contained in any advertisement
published in this newspaper or
uploaded in the epaper on the official

Whatsapp & Mobile website. The liability is solely that of
the advertiser in which The Free Press

982011 31 94 Journal has no role to play.

OPERATION OF "ALL VEHICLES PAY & PARK" OVER MUMBAI DIVISION
Divisional Railway Manager, Commercial Department, Parking Section, Mumbai Central,
Mumbai-400 008. Work - Operation of "All Vehicles Pay & Park" over Mumbai Division.
Auction catalogue no. - BCT-PKG-2425-23 | EMD- 10% of Annual Bid Value

Date of e-Auction — 07.03.2025 Time of e-Auction - 15:00 hrs

Sr. No. Station Location Area (sqm.) Tenure

Get prediction sitting
at home with Palm Print

Love, romance, sex, family
relations, job, wealth, home
happiness, house, education,
marriage, children, luck, work,
honor, sorrow, illness, etc.

R.R. Mishra

Astrologer, Palmist,
Numerologist, Vastu & Gems
Specialist, Former TV & Press

1 Sindhkeda Circulating area 759 03 Years
2 Surat East 1085.9 03 Years
3 Dadar Podium 967.41 03 Years
4 Goregaon East 141.77 01 Year
5 Surat High level 1577.56 03 Years

Auction catalogue no. - BCT-PKG-2425-24 | EMD- 10% of Annual Bid Value
Date of e-Auction — 12.03.2025 Time of e-Auction - 15:00 hrs

Tenure
03 Years

| Area (sqm.) |
1436.17

No. |

Station
Kandivali

Location
West

Note: For further details, prospective bidders are requested to visit e-Auction leasing
module on IREPS website (www.ireps.gov.in). Information regarding sites is
1137
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available in the lot details in the above-mentioned catalogue.

tsna Sigleial ad
punjab national bank

(Govt. of India Undertaking)

POSSESSION N CE [APPENDIX IV [See Rule 8 (1)

Whereas,The undersigned being the Authorized Officer of the Punjab National
Bank under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of Powers conferred under Section
13 read with the Security Interest (Enforcement) Rules, 2002, issued a demand
notice dated 24.08.2021 calling upon the Borrower/ Guarantor/ Mortgagor Mr. Kishana
Sharma to repay the amount mentioned in the notice being Rs.94,34,935.00/-
(Rupees Ninety Four Lakhs Thirty Four Thousand Nine Hundred Thirty Five
Only) As On Dated 01.08.2021 with Further interest and expenses thereon within
60 days from the date of notice/date of receipt of the said notice.
The Borrower/Guarantor/Mortgagor having failed to repay the amount, notice is
hereby given to the Borrower/Guarantor/Mortgagor and the public in general that
the undersigned has taken possession of the property described herein below in
exercise of powers conferred on him/her under Section 13(4) of the said Act read
with Rule 8 of the said Rules on this 28th Day of February, of the year 2025.
The Borrower/Guarantor/Mortgagor in particular and the public in general is
hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Punjab National Bank for an amount of
Rs.94,34,935.00/- (Rupees Ninety Four Lakhs Thirty Four Thousand Nine
Hundred Thirty Five Only) As On Dated 01.08.2021 with further interest & expenses
thereon until full payment. The Borrower Attention is Invited to Provision of sub
section (8) of section 13 of Actin respect of time available redeem the secured assets
Description of immovable property
"Flat No. 703, 7th Floor, Tower No. 4, Renovo Building, Swastick Regala CHS Ltd.,
Sector No. 6, Near Doodless Nerilac Co, Waghbill Road, Off Ghodbunder Road,
Thane 400607

Sd/-
Date :28.02.2025 Authorised Officer
Place : Thane Punjab National Bank

WESTERN RAILWAY

RECONDITIONING OF CMS CROSSING
Sr. DEN (South), Mumbai Central
invites E-Tender Notice No: BCT/24-
25/299 dt.28.02.2025. Work and
location: Churchgate - Virar section:-
In Situ Reconditioning of CMS crossing
by using Robotic welding technology in
Churchgate - Virar suburban Section.
Approx. cost of work : ¥ 1,38,78,753.
EMD: ¥2,19,400/-. Date & time of
submission: Till 25.03.2025, 15:00
hrs. Date & time of opening: On
25.03.2025 at 15:30 hrs. For further
details please visit our website
www.ireps.gov.in. 1139
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VARIOUS WORKS

Divisional Railway Manager (WA),
Western Railway, 6th floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400 008,
invites Sr. No:1. E-tender Notice No:
BCT/24-25/296 dt. 27.02.2025. Work
and location: Marine Lines, Charni
Road, Grant Road, Lower Parel,
Prabhadevi:- Upgradation of stations
under Amrit Bharat Station Scheme.
(Phase-l) (Balance quantity). Approx.
cost of work : ¥25,38,57,022.72. EMD:
%14,19,300/-. Sr. No:2. E-tender Notice
No: BCT/24-25/297 dt. 27.02.2025.
Work and location: Lower Parel
workshop : Repairs to present RCC
Overhead Tank to stop leakage & increase
its structural strength by Special Repairs at
Lower Parel Workshop. Approx. cost of
work :¥81,34,737.23. EMD:  1,62,700/-.
Both of above Tenders, Date & time of
submission: Till 25.03.2025, 15:00 hrs.
Date & time of opening: On 25.03.2025 at
15:30 hrs. For further details please visit
our website www.ireps.gov.in. Manual
offers will not be considered. 1133
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CENTRAL RAILWAY

E-TENDER NOTICE NO.
DRM-W-PA-E-Tend-2024-NE-12
Date: 28.03.2025
Divisional Railway Manager (Works),
Central Railway, Pune for and on
behalf of the President of India, invites
Open E- tenders through website
www.ireps.gov.in for the work: Name of
work: ‘Provision of Quick water facility at
Ahmednagar station in Daund-Manmad
section.”. Cost of work: Rs.
3,18,22,052.55, Bid Security: Rs.
3,09,100/- Completion period: 06
Months & Maintenance Period: 06
Months. Note:- Tender closing date
and time of aforesaid e-tender:
Upto 15.15 Hrs. of 25.03.2025. The
prospective tenderers are requested to
visit the website www.ireps.gov.in for
details of tenders & corrigendum, if any.
Tenderer may participate in above E-
tender electronically through website
www.ireps.gov.in only & submission of
manual offers against E-tender are
not allowed. Manual offers, if submitted,
shall neither be opened nor considered.
For further enquiry, may contact:
Divisional Railway Manager (Works)
Office, Central Railway, Pune on Phone
No. 020 26105309. Tenderer who want to
be present at the time of Opening of

tenders, he/she may do so.

ANJ/34 DRM(W), Pune
DOWNLOAD UTS APP FOR TICKETS

gp! s
(HRA TRBR BT 3UHH)
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Zonal Office, 359, UCO Bank Building, 1st Floor, Dr. D
Fort, Mumbai-400001, Ph.No: 022-40544

UCO BANK

(A Govt. of India Undertaking)
Honours Your Trust

PUBLIC AUCTION NOTICE
DATE OF E-AUCTION 25-MAR-2025

E-Auction Sale notice for Sale of Repossessed Vehicles Hypothecated in Bank’s Favour
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
described vehicle(s) in possession of UCO Bank, will be sold on “As is where is”, “As is what is”, and “Whatever there
is” basis on 25-MAR-2025, for recovery of amounts due to UCO Bank from the following Borrower(s)/Guarantor(s).
The reserve price and the earnest money deposit amount are as mentioned in the table below.

.N. Road, Hutatma Chowk,
350/40544352

Bangalore at the web portal www.bankeauctionwizard.com on 25.03.2

Branch Head, on or before 24.03.2025 till 4 PM along with Demand Dr:
BANK” payable at MUMBAI pertaining to above referred EMD.
The envelope should be super scribed “EMD for e-Auction A/c (Name
information of i) Name ii) Address iii) valid e-mail id and Contact no. (Regis
Documents and signed by the authorized person of the bidder only.

The vehicle is available for inspection by intending bidders during business
24.03.2025 with prior appointment.

The Bank will not be held liable for any charge, lien, encumbrances, tax o
anybody in respect of the vehicle auctioned.

mentioned date if their outstanding dues are not paid in full.
The intending participants of e-Auction may download free of cost copies of

10. All persons participating in e-Auction should submit their sufficient and acce|
authority and also PAN/TAN cards etc at the time of deposit of EMD.

11.  The successful bidder shall have to deposit 25% (twenty five percent) of the b

12.
13.
successful bidder.

14. Due to any administrative exigencies, necessitating change in date and ti

address given by them/registered with the service provider.
15.

commitment or representation on the part of the bank to sell the vehicle

16. The Bank reserves the right to participate in the e-auction, either directly or

bids, subject to compliance with applicable laws, regulations, and the Bank

17.
THERE IS BASIS “. The intending bidder should make their own inquiries

18.

Bank will not be answerable for any error, misstatement or omission in this p
19.
20

*In case of discrepancy in translation, the English version sha

Date:- 01.03.2025
Place:- Mumbai

SL. Name of the Branch Details of the Vehicle Reserve Price & Contact
No. and Borrower Earnest Money Person
1 | AMBERNATH BRANCH Make and Model: Maruti Suzuki G Vitara Strong| Rs. 13,21,000/-| Mr. Bhoovid
Miss Vijaya Mahendra | Hybrid Alpha+ Rs. 132100~ | Anand Moole
Ankutkar Registration No.: 23-BH-5016-L TN
Chassis No.: MBJTYKM1SPH117112 8879335777
Engine No.: M15DNB18803
Year of Manufacture: 11/2023
1. The auction will be conducted through the bank’s approved e-auction Service Provider M/s Antares Systems Limited,

unlimited extensions of 5 minutes each. E-Auction tender documents containing online e-auction bid form,
declaration, general terms and conditions of online auction sale are available on www.bankeauctionwizard.com.

The intending bidders should submit the earnest money by way of Pay Order/ Demand Draft favouring “UCO
Bank” on or before 24.03.2025 till 4 PM. Earnest Money Deposit (EMD) as mentioned in the sale notice is
required to be deposited in a closed cover along with above referred process for taking part in e-Auction with

EMD amount shall be paid through Banker’s Cheque/ Demand Draft drawn in favour of “UCO Bank” payable at
Mumbai. The EMD is refundable, if the bid is not successful. Cheques will not be accepted for the purpose. Bidders,
not depositing the earnest money, will not be allowed to participate in the e-Auction.

This is also a notice to Borrower/ Guarantor of the aforesaid loan about holding of auction sale on above

e-Auction, from www.bankeauctionwizard.com for the purpose of participation in the e-Auction.

First of all, intending bidder/purchaser has to visit e-Auction website www.bankeauctionwizard.com for online
registration for taking part in above referred e-Auction, generation of user id and password for downloading
documents bidders may contact M/s Antares Systems Limited as per the details provided above.

immediately (Latest by26-03-2025 and the remaining amount shall have to be paid within 15 days from the date of
auction. In case of failure to deposit the amount within the time as stipulated, the amount paid will be forfeited by
the Branch Head and Branch Head shall have the liberty to cancel the auction and conduct a fresh auction.

On receipt of the entire sale consideration, the Branch Head shall issue the Sale Certificate as per rules.

All expenses relating to stamp duty and registration of Sale Certificate/conveyance, if any, shall be borne by the

through the service provider at the registered email addresses or through SMS on the mobile number/email
The Branch Head has the absolute right to accept or reject any bid or adjourn/postpone/cancel the sale without
assigning any reason thereof. It may be noted that nothing in this notice constitute or deemed to constitute any

including bidding on its own behalf. Bank employees are also permitted to participate in the e-auction and place

Bank or its employees shall not be deemed to affect the fairness or transparency of the auction process.
The above properties/assets shall be sold on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS and WHATEVER

encumbrances, tax or any other dues to the government or anybody in respect of the vehicle auctioned.
Particulars specified in schedule above have been stated to the best of the information of the Branch Head and/ or

Please consider the bid increment amount of Rs. 10,000.00 (Rupees Ten Thousand Only).

For any query related to e-Auction, intending bidders may contact service provider M/s Antares Systems
Limited, Bangalore, Contact Person —Mrs. Sushmitha, Mob No: 8951944383,

Email: sushmitha.b@antaressystems.com No cheque will be accepted for EMD.

025 from 01:00 PM to 05:00 PM with

aft/ Banker’s Cheque favouring “UCO

of the Account)” with having proper
tered with e-Auction website) (iv) KYC

hours on any working day on or before

r any other dues to the government or

the Sale Notice, Terms & Conditions of

ptable proof of their identity, residence,

id amount less EMD amount deposited,

me of e-Auction sale will be intimated

through an authorized representative,

’s internal policies. Participation by the

regarding any statutory liabilities, lien,

ublic notice.

Il prevail.
Sd/-
Zonal Manager
Zonal Office, Fort, Mumbai

CALIBRATION OF MEASURING
INSTRUMENTS/TOOLS

The Senior Divisional Electrical
Engineer (Traction Rolling Stocks),
Electric Loco Shed, Kalyan: 421 301 for
and on behalf of President of India invites
open E-tender through website
www.ireps.gov.in. from reputed
contractors. Sr. No. 2. Name of Work:
Calibration of measuring instruments /
measuring tools for three years. Tender
No. ELSKYNWKS-2024-25-Calib_A.
Approximate Cost of the Work:
Rs.20,26,160.40 (All Inclusive) EMD: Rs.
40,500/- Cost of Tender Form: 0.00
Completion/Maintenance Period: 36
Months Bid System: Single Packet
Instruction: 1. Tender closing date & time
of aforesaid tenders: Upto 11.00 hours of
20.03.2025 and will be opened after 11.00
hrs of 20.03.2025 and validity of offer is
60 days. 2. Complete details of
tenders are available at the website
www.ireps.gov.in and also available in
the office of the Sr. DEE (TRS) Office,

Kalyan. 316
Download UTS App for Tickets

PUBLIC NOTICE

Notice is hereby given that my clients M/s.
Shrenik Wire-Cut Tooling Company, a partnership
firm had acquired leasehold rights in indus-
trial Plot No.F-14 admeasuring 681.5 sq. mts
in the Marol Industrial Area, within the village
limits of Vyarvali and within the limits of Taluka
Andheri in the Mumbai Suburban District (the
said “Plot”) from the Maharashtra Industrial
Development Corporation (hereinafter referred to
as the “MIDC”).The original documents related
to the said plot 1) Agreement to lease dated
1%t February 1980 executed between MIDC
and my client 2) Possession Receipt dated 1¢
February 1980 issued by MIDC have been lost /
misplaced and are not found despite diligent
search. My clients have filed police complaint
dated 24-02-2025 in respect of loss/misplace-
ment of the aforesaid documents with the Police.
Any person/entity having any claim on the
said plot or any part thereof through or under
the aforesaid documents should communi-
cate the same in writing to the undersigned
within 14 days from the publication of this
notice to the undersigned else it would be
understood that the said person/entity is not
interested in the said plot and the claim, if
any, shall be deemed to be waived.

Place: Mumbai Date: 02-03-2025
Sd/-

Advocate Vinod M. Shah

Advocate for the M/s. Shrenik Wire-Cut
Tooling Company

603, Audumber CHSL, Nr. Mangalya Hall,
Off. Society Rd, Jogeshwari (East), Mumbai-60
Mobile: 9820261035

WESTERN

RAILWAY

Material Management Department

VARIOUS MATERIALS SUPPLY

www,freepressjournalin

WESTERN RAILWAY

MAINTENANCE AND REPAIRING WORK
Sr. DEE/P/BCT invites e-Tender Notice
No: EL-Maint-81-892-WA-14 (R)
dt.26-02-2025. Work and location:
Churchgate - Bhestan: Maintenance
and repairing of various size of high mast
for two years. Approx. cost of work :
89,65,644/-. Cost of Bid Security
EMD: % 1,79,300/-. Date & Time of
submission: Till 28.03.2025, 15:00 hrs.
Date & time of opening: On 28.03.2025
at 15:30 hrs. For further details please visit
our website www.ireps.gov.in. 1136

CENTRAL RAILWAY
SOLAPUR DIVISION

E-TENDER NOTICE
The Senior Divisional Electrical
Engineer (TRD),Central Railway,
Solapur, for and on behalf of the
President of India invites online e-
tenders on Railways e-procurement
website www.ireps.gov.in from
reputed, experienced Electrical
contractors for the following works.
(Two Packet System) Tender No.:
SUR/TD/T/2025/08S Name of work:
Comprehensive Annual Maintenance
Contract (AMC) of new SCADA system
of Bhigvan to Kalaburgi section of
Solapur division for a period of 02 years.

PUBLIC NOTICE

Notice is hereby given that Lt.
SHRI VAMAN D. SHETTY, is
Owner of Flat No. B/107, First
Floor, Sitaram Sadan Co-op.
Hsg. Society Ltd., situated at
Village Navghar, Bhayandar
(East), Tal. & Dist. 401105, the
said Shri Vaman D. Shetty,
expired on 10/07/2014, and his
legal heir Daughters Smt.
Sumitra Gunapal Rai, Smt.
Suchitha Narayan Shetty, Smt.
Kavita Vishwanath  Shetty,
release their all undivided rights
of above said Flat vide Release
deed, Dated 30/11/2024
registered at Sub-Registrar of
Assurances Thane 4 vide
document No. TNN-4-
23699/2024 in favour of mother.
Smt. Sundari Vaman Shetty &
Brother Shri Prasanna Vaman
Shetty, All persons having any
claims against the above said
Flat either by way of legal, sale,
mortgage of otherwise are
required to make the same
known in writing together with
documentary evidence to the
undersigned office at 3,
Suparshwa Darshan, Venkatesh
Park, Opp. M.T.N.L. Office,
Bhayandar (West), Tal. & Dist.
Thane-401101, Or Sitaram
Sadan Society Office, within 14

Like us on: ] facebook.com/WesternRly e Follow us on: B4 X.com/WesternRly

WEST CENTRAL RAILWAY

Material Management Department

(’e’-Tender Notice for the suppl

y of Stores, No. EPS/61/2025)

PCMM/WCR on behalf of the president of India Invites the following
advertised tenders through E-procurement System. No manual/postal
offers shall be entertained. Tenders can be accessed under the link

website “https ://ireps.gov.in” for details and for submission of Tender.

ﬁ:)' Te':g.er Short Description Tergit:;red
1 |40255005| Contact wire parallel clamp 30092 Nos.
2 |40245036| DESIGN, MANUFACTURING & SUPPLY OF 8 MVA | 24 Nos.

3 |65235013B| Coil Spring Scragging and Load Deflection Testing Machine| 1 Nos.

4 |40242772| EMERGENCY LIGHTING UNIT FOR EOG TYPE LHB COACHES| 1204 Nos.
5 [50245177|12 CORE x 2.5 SQMM CABLE 44.60 KM
6 |81246420| ERC MK-IIl (T-3701) 1702873 Nos.
7 |34241085| Set of Epoxy Cum Polyurethane Paint. 595 Set.

8 |34244076| Set of Epoxy and PU paints 932 Set.

Tenders Due date Sr No. 1 - 12.03.2025, Sr No. 2 to 4 - 20.03.2025, Sr
No.5 & 6 -21.03.2025, Sr No. 7 - 24.03.2025 and Sr No. 8 - 27.03.2025.
“For tenders with estimated value below Rs. 50 lakh, interested firms are

advised to visit www.iresp.gov.in “(SD.)

For Principal Chief Material Manager, WCR, Jabalpur

TTH TIRA ITTIRITeT U BHgH Iawsdl B 317

MG
SION OF INTEREST FOR

OPERATING IN MACHINERY AND EQUIPMENT RETAILERS AND DISTRIBUTORS AT
SHOP NO. 27, 01st FLOOR, KRISHA ARCADE, YASHWANT SHRUSTI, KHAIRA, BOISAR TAL. &
DIST. PALGHAR, BOISAR PALGHAR - 401501 MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

E-PROCUREMENT TENDER NOTICE No. §/12/2025 Date 24.02.2025 | |EStmated cost: 267.08646.40 Bid || yays from the date of this notice
— - - Security: ¥1,34,200/- Completion || tailin which. it shall be
S.N. Short Description of item Quantity T.0.D. s g - . [¢] ’
: —— Period: 24 Months Validity of offer: 90 assumed that, no any person(s)
93 [ Supply, Installation and Commissioning of Inter Coach 12 Set|17-Mar-25 Davs Date & time of tender closing on *h y p
Gangway with flexible Interior System furnishing. )l/) ite: 27/03/2025 at 15.00 h 9 has any claim, whatsoever, on
94 | Thermal paper for UTS printers as per 26500000 |20-Mar-25| | WePs!e: atto 0;1!;&_43 the said Flat of which please
specification Nos DOWNLOAD UTS APP FOR TICKETS take a note.
95 | Glued Insulated Rail Joints 6.5 m long 1000 Nos |21-Mar-25 Adv. KENAT R. GAREA
96 | High Built Epoxy Paint 34060 Ltr|24-Mar-25
97 | Motor Suspension tube assy. Kit. 8 Set|24-Mar-25
98 | Set of Siemens make Programme switches 80 Set|24-Mar-25
99 [ Nylon Cord Reinforced Grooved Rubber Sole plates 366 Set [24-Mar-25 g Ka rnata ka Ba 1] k Ltd
6mm thick for 60 Kg, 1:12 Turn out on PSC Sleeper Your Family Bank Across India. — /G
Drg No T-6154 Head Office: Mangaluru-575002  CIN : L85110KA1924PLC001128
100 150 sq.mm. Hard Drawn Stranded Copper cross 17100 Mtr (25-Mar-25 Asset Recovery Management Branch  Phone: 022-35008017/35128482/35082558
feeder wire 2nd Floor, 'E' Block “The Metropolitan”,  E-mail: mumbaiarm@ktkbank.com
101 | Headlight Lamp 200W, 110V DC. 819 Nos | 25-Mar-25 Plot No C 26 & 27, Bandra Kurla Complex, ~ Website: www.karnatakabank.com
10216 Teeth Pinion. 300 Nos | 26-Mar-25 Bandra (East), Mumbai — 400 051  CIN; L85110KA1924PLC001128
103 | Blower for traction motor 160 Set|26-Mar-25 POSSESSION NOTICE
104 | 6 mm thick Nylon cord reinforced Grooved Rubber 2500 Set|26-Mar-25 [ | WHEREAS, the Authorized Officer of KARNATAKA BANK LTD., under the Securitization and
Sole Plate for 60 kg Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter
- p M referred to as “said act”) and in exercise of powers conferred under Section 13(12) of the said act, read
105] [BinliodRIATIIRIbogielfoChiB coaches 19319/Nos!|28:Mar=25 with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued the Demand Notice dated
CORRIGENDUM 24.12.2024 under Section 13(2) of the said Act, calling upon the borrowers (1) Mr. Sunil Anant
« 3 : 01 Bharaut S/o Mr. Anant Baburao Bharaut, (2) Mrs. Savita Sunil Bharaut W/o Mr. Sunil Anant
Pleas? [eadiificldueldatelachi0s 05 20258 ontihichTenderioticelN oS 01:2025 Bharaut and (3) Mr. Prathmesh Sunil Bharaut S/o Mr. Sunil Anant Bharaut, All are addressed at:
dated:-01.01.2025 at Sr. No. 9 201, Shree Ram Niwas Bldg, Near Dwarkesh Bldg, New Link Road, Anand Nagar, Dahisar East,
Regarding detailed notice EMD, Purchase restrictions and detailed tender conditions, | | Mumbai - 400068, Maharashtra and Also all are addressed at: 707, 7th Floor, 4 Wing, Building
please visit website www.ireps.gov.in and wr.indianrailways.gov.in. 1134 No. A2, Vihang Hills Phase |, Bhayander Pada, Ghodbunder Road, Thane-400615, Maharashtra,

to repay the amount mentioned in the Notice being Rs.24,41,677.48 (Rupees Twenty Four Lakh
Forty One Thousand Six Hundred Seventy Seven and Paisa Forty Eight Only) within 60 days from
the date of receipt of the said Notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public
in general that the undersigned being the Authorised Officer has taken possession of the property
described herein below in exercise of powers conferred on him under Section 13(4) of the said Act read
with Rule 8 of the said Rules on this 28th day of February 2025.

The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of
time available, to redeem the secured assets.

The borrowers in particular and the public in general are hereby cautioned not to deal with the property
and any dealings with this property will be subject to the charge of KARNATAKA BANK LTD, Mumbai-
Thakur Village Branch for an amount being Rs.24,88,369.80 (Rupees Twenty Four Lakh Eighty
Eight Thousand Three Hundred Sixty Nine and Paisa Eighty Only) in TL Alc
No.5167001600045901 as on 03.02.2025 plus future interest and costs from 03.02.2025.

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that piece and parcel of Residential Flat No.707, admeasuring 555 square feet carpet
area, on the 7th Floor, in Wing 4 of the Building No. A2, known as “Vihang Hills Phase I",
constructed on the NA land bearing Old Survey No.194/8, 194/1, 194/3, 194/4, 194/10,
194/11 and corresponding new survey numbers 92/8, 92/1, 92/3, 92/4B, 92/10, 92/11 at
revenue Village Bhayander Pada, Ghodbunder Road, District Thane within the limits of
Thane Municipal Corporation and bounded: East: by Open, West: by Building No. A/3,
North: by Garden, South: by Road
Date: 28.02.2025  Place: Thane

PUBLIC NOTICE

NOTICE is hereby given that our client has instructed us to investigate the ownership
rights, title and interests of (i) Pinky Jimmy Vakil, (ii) Jessica Farhadian, (iii) Monisha
Vakil, (iv) Melitta Hall, (v) Nash Neville Vakil, (vi) Firaj Nevelle Vakil, (vii) Yvette Feroz
Vakil, (viii) Anshu Zubin Vakil, (ix) Farokh Motabhoy Vakil, (x) Ashish Shiavux Vakil, and
(xi) Roshan Motabhoy Vakil afias Rita Motabhoy Vakil alias Roshan Umesh Merchant
(hereinafter collectively referred to as the “Owners”), to the land more particularly
described inthe Schedule hereunder written (“said Land”).

By and under an Indenture of Lease dated 18" February 1970, registered with the
office of the Sub-Registrar of Assurances at Bombay under Serial No. 683 of 1970, (i)
Dr. Motabhoy Dhunjibhai Vakil, (ii) Teresa Motabhoy Vakil, (iii) Jamshediji alias Jimmy
Motabhoy Vakil, (iv) Nusserwanji afias Neville Motabhoy Vakil, and (v) Feroz
Motabhoy Vakil (therein referred to as ‘the Lessors’), granted a lease of the said Land
together with structures thereon in favour of Mahalaxmi Commercial Premises Co-
operative Society Limited (therein referred to as ‘the Lessees’ and hereinafter referred
to as the “said Society”), on the terms and conditions more particularly set out
therein.

All persons having or claiming any share, right, title, estate, claim or interest against or
to the said Land or any part thereof or any FSI or development potential thereof or any
structures thereon, whether by way of sale, transfer, exchange, assignment, lease,
sub-lease, tenancy, sub-tenancy, leave and license, license, mortgage, inheritance,
share, gift, devise, lien, charge, maintenance, easement, trust, will, bequest,
beneficiary/ies, possession, release, relinquishment or by way of any other method
through any agreement, deed, document, writing, conveyance deed, development
agreement, letter of intent, devise, bequest, succession, family arrangement /
settlement, litigation, decree or court order of any Court of Law, any contracts, any
agreements, development rights or FSI consumption or TDR or encumbrance or
otherwise howsoever and/ or against the Owners or any of them, are required to make
the same known, in writing and along with documentary proof, to the undersigned at

their office at Wadia Ghandy & Co., Advocates & Solicitors, 2" Floor, N. M. Wadia
Building, 123 M.G. Road, Fort, Mumbai - 400001 and by emails to

Authorised Officer, Karnataka Bank Ltd

RELEVANT PARTICULARS
1. | Name of the corporate debtor ACUTE RETAIL INFRA PRIVATE LIMITED
along with PAN & CIN/LLP No. PAN - AAFCA1070Q
CIN - U70100MH2005PTC151972
2. |Address of the registered office Shop No. 27, 01st Floor, Krisha Arcade,
Yashwant Shrusti, Khaira, Boisar Tal. & Dist.
Palghar, Boisar Palghar - 401501 Maharashtra
3. | URL of website NA
4. | Details of place where majority of Durgapur, Kolkata (Currently not in the custody
fixed assets are located of the Resolution Professional)
5. | Installed capacity of main products/ | NIL
services
6. | Quantity and value of main products/ | NIL
services sold in last financial year
7. | Number of employees/ workmen 0o
8. | Further details including last Financials available for 31.03.2024 -
available financial statements cirp.acute@gmail.com
(with schedules) of two years, lists List of Creditors - https://ibbi.gov.in/en/claim/
of creditors are available at URL: front-claim-details/19076
9. | Eligibility for resolution applicants For Detailed EOl and Eligibility Criteria,
under section 25(2)(h) of the Code please contact on:
is available at URL: cirp.acute@gmail.com
10. | Last date for receipt of expression 17.03.2025
of interest
11. | Date of issue of provisional list of 27.03.2025
prospective resolution applicants (Subject to extension from 24.03.2025)
12. | Last date for submission of 01.04.2025
objections to provisional list (Subject to extension from 24.03.2025)
13. | Date of issue of final list of 11.04.2025
prospective resolution applicants (Subject to extension from 24.03.2025)
14. | Date of issue of information 16.04.2025
memorandum, evaluation matrix (Subject to extension from 24.03.2025)
and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of 16.05.2025
resolution plans (Subject to extension from 24.03.2025)
16. | Process email id to submit cirp.acute@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s No Details Available
registration status as MSME
Date : 02™ March 2025 SD/-
Place: Mumbai Suburban MR. RAMESH M. SHETTY
IBBI/IPA-001/1P-P01444/2018-2019/12226
Resolution Professional
For Acute Retail Infra Private Limited
304, Yamuna Apt, Green View Complex, Nancy Colony,
Borivali East, Mumbai City, Maharashtra - 400066.

denzil.arambhan@wadiaghandy.com and ria.nandani@wadiaghandy.com, within
14 days from the date of publication hereof, failing which any such purported claim,
right, title, estate or interest shall be disregarded by our client and shall be deemed to
have been waived or abandoned.
SCHEDULE
(Description of the said Land)

All that piece and parcel of land or ground admeasuring approximately 3,444.81
square yards (equivalent to 2,880.29 square meters) forming part of a larger piece of
land assessed by the Collector of Bombay under Old No. 87 and New No. 746, Old
Survey No. 80 and New Survey No. 7099, and bearing Cadastral Survey Nos. 4/834
and 820 of Malabar and Cumballa Hill Division in the Registration Sub-District of
Bombay lying, being and situate at Mahalaxmi or Warden Road in the Town and Island
of Bombay and assessed by the Municipality of Bombay under ‘D’ Ward Nos. 3559,
3560, 3568, 3569, 3570, 3571, 3572 (1), 3572 (2), 3574 (2) and 3575 and formerly
under Street Nos. 5, 6-1 and 6A, 32, 1-2-4 and 9 and now under Street Nos. 12,11, 37
-37A, 37Band 8A, and bounded as follows:

Onortowardsthe North : Partly by CS Nos. 819, 818 and partly by public passage

leading to Mahalaxmi Temple

Onortowards the South : Partly by public passage leading to Mahalaxmi Temple
On ortowards the East Partly by CS No. 828 and partly by Warden Road and
Onortowards the West Partly by CS No. 826 and 827

DATED THIS 02" DAY OF MARCH 2025
For M/s. Wadia Ghandy & Co.
Ria Nandani
Partner

(X State Bank of India

State Bank Of India RACC Tarapur:-Ground Floor, Shiv Kala Arcade,Opposite Yash Padma,
Near ST Depot Boisar, Palghar 401501

VEHICLES AUCTION NOTICE

OF VEHICLES ON ‘AS IS WHERE IS’ & ‘AS IS WHAT IS BASIS’

Inviting sealed tender for offline Auction Sale of Following vehicle seized from Borrower on account of recovery on ‘As is where is’ & ‘As
is what is’ basis. Auction will be on 10-03-2025, Timing Between 3.00 pm to 4 Pm. Every increase in bidding will by Rs. 5000.00 Only
Highest Bid offer will be considered for sale of Vehicle. Higher bidder shall pay the remaining amount of the offer within 3 working days of
Auction, failing to which EMD will be forfeited. Vehicle must be removed immediately after payment of offer amount to avoid penalty.

SBI Reserves the right to cancel the auction or tender without giving any reason thereof. Vehicle will be available to inspect from the date of
publication of this notice from 06.03.2025 to 8.03.2025 at the mention yards.

Interested parties may submit tender along with demand draft in favor of “ STATE BANK OF INDIA” as Demand Draft & SBI Cheque of 10%
of Reserve Price with copies of Self attested PAN Card & Aadhar Card which will be accepted up to 3:00 pm-4:00 PM on 10.03.2025. Tender
forms must be obtained from our above mentioned address, duly filled in and submitted to our office.

The undernoted cars seized by the Bank are for sale on ‘As is where is’ & ‘As is what is’ basis, details of which are as under:

Sr Name Of Borrower Car No. Registration Fuel Model Reserve Price Earnest Money
No Year Deposit[10%] RS
1 Mr JAYESH T VAVARE | MH-48-CQ-2968 2023 Petrol/CNG | MARUTI EECO Rs.315000/- Rs.31,500/-

2 Mr SAGAR S KUDU MH-48-CQ-0514 2023 DIESEL TATA ACE GOLD | Rs. 200000/- Rs. 20,000/-
3 Mr PARTH K KATELA MH-48-CQ-1130 2023 DIESEL TATA ACE GOLD | Rs. 200000/- Rs. 20,000/-

Vehicle Parking Address - House No 314, Uttan Road, Bhut Banglow Bus Stop, Keshav Shrushti Road, Khadivargoan,
Bhayandar (W) Pin 401106 Contact Person - Mr Sanjay P Nunis Contact Number - 8286919240

Date:- 01.03.2025
Place:- Mumbai

Sd/-
Authorised Officer
State Bank Of India

WESTERN RAILWAY

REPAIRING OF INSPECTION PIT LINES
Divisional Railway Manager (WA),
Western Railway, 6th floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400 008,
invites E-Tender Notice No: BCT/24-25/298
dt.27/02/2025. Work and
location: Virar-Joravasan Section:-
Repairing of Inspection pit lines and
sections of ELS-Valsad under the jurisdiction
of ADEN/alsad. Approx. cost of work:
%95,44,803.48. EMD: % 1,90,900/-. Date &
time of submission: Till 25.03.2025, 15:00
hrs. Date & time of opening: On 25.03.2025
at15:30 hrs. For further details please visit
our website www.ireps.gov.in. 1138

CENTRAL RAILWAY

REPAIR & MAINTENANCE WORKS
Forand on behalf of The President of India
invites open E-tender through website
www.ireps.gov.in from reputed
contractors. Sr. No. 1. Name of Work:
Repair and Maintenance of defective
parts of 1.5 TR capacity Window AC units,
Water cooler, Water dispenser, RO+UV
water purifier, Refrigerators, Cold storage,
Chest freezer and Mortuaries of various
makes & capacities at various locations of
Mumbai Division for period of two years.
Tender Notice No. 48/2024 (BB. LG. W.
CSMT.2024.28) Approximate Cost of
the Work: Rs. 94,29,968/- EMD: Rs.
1,88,600/- Cost of Tender Form: Rs.
5,000/- Validity: 60 Days Maintenance
Period: 24 Months (M) Instruction: 1.
Tender closing date & time of aforesaid
tender: Upto 13.00 hours of 01.04.2025
and will be opened after 13.00 hrs. 2. The
prospective tenderers are requested to
visit the website www.ireps.gov.in for
complete details of tenders & corrigendum,
if any. 3. Tenderer may participate in above
e-tender electronically through website
www.reps.gov.in only & submission of
manual offers against e-tender are not
allowed. Manually, if submitted shall
neither be opened nor considered. 4. For
further enquiry, may contact: Senior
Divisional Electrical Engineer (General
Service), Annex Bldg., 1st floor, Central
Railway, Mumbai CSMT. 5. This tender
complies with Public Procurement Policy
Order2017 dated 15.06.2017. 817

Download UTS App for Tickets

PUBLIC NOTICE

NOTICE is hereby given to the Public that
Zainab Rehmanali Shaikh (“our Client”)
upon inspection of the original
Agreement for Sale dated 10th June
2002 executed between Godrej & Boyce
Manufacturing Company Limited and
Zainab Rehmanali Shaikh bearing
registration No BDR-7, 6221/2004,
registered at sub registrar office Kurla 2
(“Agreement for Sale”) for the
residential Flat No. 174 admeasuring
about 732 square feet carpet area on the
17th Floor of the RCC building known as
“A-1" (“Property”), marathi page
numbers 59 to 68 of the original
Agreement for Sale has been lost/
misplaced and at present cannot be
traced by our Client despite diligent
search. Our Clienthas also filed an online
Police Complaint bearing No.
18111/2025 dated 27 February, 2025 for
reporting loss of the marathi page
numbers 59 to 68 of the original
Agreement for Sale. Further, subsequent
to the said Agreement for Sale, 5 (five)
fully paid-up shares of Rs. 50/- (Rupees
Fifty Only) each bearing distinctive nos.
216 to 220 (both inclusive) and
evidenced by Share Certificate No. 043
dated 22nd December, 2006 has been
issued by the Ashoka Garden Enclave
Co-op Housing Society Limited situated
at Godrej Garden Enclave, Tower No. 1,
Station Road, Vikhroli (East), Mumbai —
400 079 and standing on all that piece or
parcel of land bearing survey No 1A pt.
(CTS No 12, 21/1 to 18) of Vikhroli,
Maharashtra, issued in the name of our
Client.
Any person(s) rightfully claiming to be in
possession of or having charge or any
beneficial right, title or interest in respect
of the marathi page numbers 59 to 68 of
the original Agreement for Sale of the
Agreement, is requested to return the
marathi page numbers 59 to 68 of the
original Agreement for Sale of the
Agreement to the undersigned on the
address given herein below within 7
(seven) days from the date of publication
hereof and inform any beneficial right,
title or interest in respect thereof
alongwith supporting documents, failing
which such claim/objection, if any shall
be deemed waived/abandoned and not
existing for allintents and purposes.
Our Client intends to sell the Property
and there for all persons having any claim
against or in respect of the said Property,
more particularly described in the
Schedule hereinbelow, or any part or
portion thereof by way of sale, agreement
for sale, transfer, assignment, exchange,
easement, right, interest, share,
mortgage, mortgage by deposit of title
deeds, lease, sub-lease, tenancy, rent,
license, sub-license, charge, gift, trust,
will, bequest, inheritance, maintenance,
possession, family arrangement /
settlement, undivided interest, lien, lis-
pendens, decree, order of any
adjudicating authority or otherwise
howsoever (“Claims”) are hereby
requested to make the same known in
writing along with documentary
evidence, to the undersigned having
office at Khaitan & Company, One
Indiabulls Centre, 13th Floor, Tower 1,
841 Senapati Bapat Marg, Mumbai 400
013 and on Email: yigalgabriel@
khaitanco.com, within 7 (seven) days
from the date hereof, failing which it shall
be deemed that the claimant(s) has /
have relinquished such Claims and/or
waived and/or abandoned the right to
exercise such Claims and the right, title
and interest of the seller to the said
Property shall be deemed to be clear and
marketable and free from all
encumbrances of any nature
whatsoever.
SCHEDULE
(Description of the said Property)
1.5 (five) fully paid-up shares of Rs. 50/-
(Rupees Fifty Only) each bearing
distinctive nos. 216 to 220 (both
inclusive) and evidenced by Share
Certificate No. 043 dated 22nd
December, 2006 has been issued by the
Ashoka Garden Enclave Co-op Housing
Society Limited.
2. Flat No. 174 admeasuring about 732
square feet carpet area on the 17th Floor
of the RCC building known as “A-1"
situated at Vikhroli 'N' Ward,
Pirojshanagar, Vikhroli, Mumbai - 400
079.
Dated this 2nd day of March, 2025
Sd/-
Yigal Gabrial
Khaitan & Co.
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